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| TEM No. M+ B Court No. 1 SECTI ON PI L

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

I.A No. 989 in I.A Nos.857-858 with |.A Nos. 997, 998, 1128 in
Wit Petition(Cvil) No.202/1995
T.N. GODAVARMAN THI RUMJLPAD Petitioner (s)
VERSUS

UNION OF I NDIA & ORS Respondent (s)

Date : 30/04/2004 These Petitions were nentioned today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR, JUSTI CE S. RAJENDRA BABU
HON BLE MR JUSTICE S.H KAPAD A

For Applicant(s)M. Kailash Vasdev, Sr. Adv.
M. H manshu Shekhar, Adv.

UPON bei ng nmentioned by the counsel the Court made the foll ow ng

ORDER

Li st when the other 1As in WP(C) No. 202/1995 are coni ng
up for hearing.

(D.P. WALI A) (JANKI BHATI A)

COURT MASTER COURT MASTER

| TEM No. MM H Court No. 1 SECTI ON PI L
SUPREME COURT OF | NDI A

RECORD OF PROCEEDI NGS

I.A No. 1156 in Wit Petition(Civil) No.202/1995 and
I.A No. 1155 in Wit Petition(Gvil) No.202/1995



T.N. GODAVARMAN THI RUMJLPAD Petitioner (s)
VERSUS

UNION OF I NDIA & ORS Respondent (s)

Date : 30/04/2004 These Petitions were nentioned today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE S. RAJENDRA BABU
HON BLE MR JUSTICE S.H. KAPADI A

For Applicant(s)M. ML. Lahoty, Adv.
M. H manshu Shekhar, Adv.

UPON bei ng nmentioned by the counsel the Court made the foll ow ng
ORDER
Li st when the other 1As in WP(C) No. 202/1995 are coni ng

up for hearing.

(D. P. WALIA) (JANKI BHATI A)
COURT MASTER COURT MASTER



